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Social security pension to farmers

*8. DR. K. V. P RAMACHANDRA RAO: Will the Minister of AGRICULTURE
AND FARMERS WELFARE be pleased to state:

() whether Government proposes to bring a new scheme for providing social

security pension to farmers throughout the country;
(b) if so, the details thereof, and

(c) the criteria for selection of beneficiaries and whether any specific funds have

been earmarked for the scheme?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND
FARMERS WELFARE (SHRI PARSHOTTAM RUPALA): (a)to(c) A statement is laid on
the Table of the House.

Statement

(a) to (¢) Yes, Sir. Government has approved a pension scheme for all Small and
Marginal Farmers (SMF) in the country, subject to certain exclusion clauses, with a view to
provide social security net as they have minimal or no savings to provide for old age and to

support them 1in the event of consequent loss of livelihood. The scheme provides for
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payment of a minimum fixed pension of ¥3,000/- per month to the eligible farmers on
attaining the age of 60 years. It is a voluntary and contributory pension scheme, with entry
age of 18 to 40 years The beneficiary can opt to become member of the Scheme by
subscribing to a Pension Fund, managed by the Life Insurance Corporation (LIC). For
example, the beneficiary is required to contribute 100/ - per month in the pension fund
at median entry age of 29 years, with matching contribution of ¥ 100 by the Central

(Government.

The Scheme provides for utilization of services of Common Service Centres (CSCs
e-Governance Services India Ltd.) or alternatively the State Nodal Officers of the State / UT
Governments under PM-Kisan Scheme for enrollment of farmers. An amount of ¥ 10774.50

crore is expected for implementation of the scheme upto the Financial Year 2021-22.

DR K.VP RAMACHANDRA RAO: Sir, the Central Government has already
introduced a National Pension Scheme under the name of Atal Pension Yojana. Itis alsoa
Voluntary Contribution Pension Scheme. As per Govemment records, several people,

including farmers, joined this Scheme.
MR. CHATRMAN: No, no. What 1s your question? You are reading the answer.

DR. K. VP RAMACHANDRA RAO: Now, this Scheme appears to be a replica of the
same and nothing is new. If the Government wants to really do something for the small and
marginal farmers, then, it should come forward and pay the contribution, or, at least, a part
of it, on behalf of the poor farme’ The Scheme has no such provision, or, at least, a matching

grant to that effect.
MR. CHATRMAN: What is vour question?

DR. K. VP RAMACHANDRA RAO: My question is, in these circumstances, how it
will benefit the farmers who are already enrolledin® APY’ and which Scheme among these

two 18 beneficial for the farmers.
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DR K. VP RAMACHANDRA RAO: Sir, it covers farmers aged between 18 and 40
years, and the farmers above this age are not getting benefit from this. My second
supplementary 1s, a pension of ¥ 3,000/- after sixty years of age may mean nothing in these
high inflation days. Is there any proposal with the Government to link this scheme with the

rate of inflation?

MR. CHAIRMAN: Right Mantriji.

3t TREIRTH SUTET: Helqd, A1 9= &1 GHd & | T8 Ao 3rdl 78 € | 590 Iio
1 38§ ST & 414, S SHYUI €1 S & a6 B R 19 O s g9yl &
TR H forn o1 Tehe ¥, WX ordt Wit B = fger 6 T8 T

BT § Ve G ST AT T SRR
9. o} T e A 91 o vd T s 4= a8 Sar & g e

(@) BETe 99§ vEEE] v 1 FoM & FREE § 99GR Bl et
Tperan fieft &

(&) Y oAl & s=aid odTe § fhan el o1 i fean wan & i

(T 9 o & 3T 8 TR @1 Boal & forg i1 2@l o1 9 o = 8 i)
= 99 | orF T el i il dfeaRa @ e g

Hi ga fhe demeT wanern # I w3 (3ft uxeries sure): (@) 9 () Y faavu
A7 Yol U ¥ T T B

fergeor

() 3R () GATS-Yd O elby el db b ql 7 b il Wbl dicd Uipleieh AR
A BHell b s SN day YRRdd den aun gl grar Ui e |91 9 Qrdi &
U &=l & 1Y U Hel 3y Wl Boel €A1 A1 GO B @) gite 8 §hRr g1
Qe Ut HTENR Aottt wer =l el i1 ATst1 (dlgagedlarg) sfie A4 Yebis
SrenRe A1 srnid gaifad e snenRd e 41 2101 (Rl kiges) wie
2016 9 UNY &1 1S B



